
ORDE R
No. IlstrHC/2020 3a l)atc oa lol12.1"

Pursuant to the Notice no. RHC/F.xam. CeIUIPA/2020/10-1 dared

06.02.2020, following candidates declared successlul in the rccruitment to thc
post of Junior Personal Assistant. are hereby appointcd as .lunior Pcnional

Assistant (Probationer Trainee) on the lixed rcmuncrarion ot Rs. 237b01- pcr
month initially for a period of two years tiom thc date o1'joining as prescribed

by thc State Govt. vide its notilication dated 30.10.2017, subjcct to following
conditions:-

l. Appointmcnt on tlle post ol'Junior Personal Assistant is purely tcmporary
in nature lbr a period of two years and the same will bc extended funher
on the basis ofwork pcrl'ormance and conduct ofthc inculnbent.

2. No candidate shall bc allowed to .ioin service until he./she providss

required documents/affidavits/certificates,NOC which was/werc not

submitted by the candidates at the time ol'documents vcritication held on

t9.02.2020.

3. Serviccs of incumbent shall tre liable to bc tcnninatcd at an) lime
lvithout prior notice on the basis ofstatutory constraint,' obicction, ifthcir
services are not found satisfactory during the probation period of two
years.

4. Appointment of incumbent would be liable to be tcrminated without
prior notice, if adverse report or conccalment is found jn the Police

Verification of the candidates.

5. No Annual Gradc lncrcmeflt. allowances and honorarium shall bc

allowed to incumbelts duriog the Probation period.

6. New Pension Soheme and New Medical Attendant Rules $ill bc

applicable on incunbents.

7. The incumbents must submit medical litness certit-rcatc as prescribed in

Rule 10 of Rajasthan Services Rules,l95l at the timc ofioining.

8. Appointment of candidates on the post shall be subiect to Characler

Verification through the Police.

9. lhis provisional appointment rvould bc subiect to verificatiort ol'
genuineness of documents tbr which incumbents havc to producc thcii
original testimonials alongr,r'ith one self attested photoctrpl set ol'all
documents $'ith one passport size photograph.

I 0. Incumbents are directcd to .join their duties at thcir placc of posting on

or before 17.03.2020 in the office of Registrar (Administration),
Rajasthan High Court, .lodhpur / Jaipur Rench, ,laipur. l'ailittg

\1hich. their appointmcnt order shall stard cancellcd automaticall)

without any t'urther notioa #,-,

.t.
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I l. Pa)' ol'the probationer -trainccs Junior Personal Assistant rvill be lixed in
the I'a\ Matrix l,cvel-10 (33800-106700) after successlill completion ol'
probation-traincc period and thcv will bc cntilled to get olher allo\ranccs
as pcr rulcs.
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REGISTRAR (ADMN.)

No. I/A(iii)(a)( l)l li20l 8/ 5 l3 oat", oz.l os tro*
Copy fonvardcd to the Ibllouing fbr inlbrmation and rrcccssa.r- action:-

1. The Registar (Admn./Exam./Class./CPC/Rules/Vig.iWrits/OsD (F& I).

Rajasthan High Court, Jodhpur and Jaipur Bench, Iaipur.

2. Regishar Classification-Cum- Nodal Offrcer, New Building Rajasthan

High Court, Jodhpur.

3. The Director. Rajasthan State Judicial Academy, Jodhpur

4. All Joint Regisrars/ Dy. Registrars. Rajasthan High Court,

Jodhpur/Jaipur Bench, Jaipur.

5. Senior Librariar/Assistant Registars, Rajaslhan lligh Court, Jodhpuri

Jaipur Bench. Jaipur.

6. System Analyst (DIO), Computer Cell. NIC. Rajasthan High Cou(.

Jodhpur with the direction to upload on the o{ficial wcbsite of Rajasthan

High Court.

7. Confidential Branch, Rajasthan High Court, Jodhpur.

8. Bill Clerk/Leave ClerU Service Records/ Budget/ GPF/ S.I. Cle*,

Rajasthar High Court Jodhpur/Jaipur Bench, Jaiprr.

9. Concemed Shri/Smt./Ms........

lU. Personal File Al*"
RECISTRAR (ADMN.)
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